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1439. SH·RI V.N. GADGIL: win 
tbo Mloilf.er 0' HUMAN RBSOURce 
DBVBLOPM.ENT b. ple •• ed to Itete ; 

(a) _bether GOvernment propOll to 
•• ad any teams of Indian lames to Soviet 
Ualon durin. tbe Feativ.J of India to be 
bold in various part. of Soviet Union; aDd 

(b) whether Kabbadi and lCbo-rebo 
teams will &e ~.Dt to SO~ i et Unioa to 
Blhibit or demonstrate the_lames' 

, THE MINISTBR OF STATB IN THE 
DEPARTMBNTS OF YOUTH AFPAIRS a 
SPORTS AND WOMEN &; CHILD 
'DBVBLOPMENT IN THE Mlt~ISTRY Of 
HUMAN RESOURCB DEVELOPMENT 
(SHRIM<\TI MARGARET ALVA) : Ca) 
Yes. Sir. 

(b) Yel. Sir. lubJect to availability of 
r •• ourcea. 

Cooperatloa Amoapt SAARC 
COaIItrlel In the leld of Child 

DevelopmeDt 

1440. DR. V. VBNKATBSH: Will 
tbe Mini6ter of HUMAN RBSOURCB 
DBVELOPMBNT be pleased to atate : 

.' (a) tbe role played by India in the 
mutual exchanae of experiences aDd 
lupportive actioD amoDg the seveD South 
Asian Association for R (; liooa 1 CooperatfoD 
(SAARC> Countries in the sphere of child 
survival and development. and 

(b) the details thereof? 

THB MINISTER OP STATE IN THB 
DEPARTMBNTS Of YOUTH APFAIR.S 
AND, SPORTS AND WOMBN AND 
CHILD DBVBLOPMBNT (SHRIMA TI 
MARGARBT ALVA): (.) aDd (b) The 
Governmeot of India, In punDaDce of tbe 
decision of tbe SAA ac COUDcil of·MiDlst, ... 
tat. in tbe Dbaka a.."OD on 12-13 . 
Au,ult 1'86 t bosted tbi SA4R.C COD
' ... eDoe on Soutb A.laa. Chl14MD ia 

.cooperation with UNICEP. in New Delbi 
OD 27·29 October 198.6. Minilter of 
Humao Resource Development inau,urated 
the Conference. Minister ot State in the 
Departments of Youth Affair. " Sports and 
Women .- ChUd Development chaired tho 
pl eDary le8siOOI 0' tbe Cooference. 

Tbe Conference provided a forum for 
escban" of Ideas, concerns aDd experiences 
on iSlnes relatinl to cb iJdren in the Soutb 
Alian Relton.. Tb~ Indian delegation 
interacted closely with tbe other deJeaites 
and shared its experiences of strateaies for 
child survival aO'd intearated lervice. for 
cbild development. 

OperatloDal 'allure of Calcutta 
Metro Railway 

1441. SHRI SAN AT KUMAR 
MANDAL: Will tbe Minister of RAIL. 
W "YS be pleased to 8t ate : 

(8) whether Calcutta Metro Railway 
Service. were disrupted 00 2 Septomber, 
1'86 morniDg after a train jumped tbe 
r8i1~ loon after Jeavina Esplanade Station 
at 9.48 a.m. ; 

(b) wbether soon after thil. the Mctro 
was in tbe ,rip of other railures like 
tripping of power which crippled its 
services and ftooding ; and 

Cc) if so. whetber any study by experts 
bal been made of tht'le operational failure. 
of Calcutta Metro, and the steps beinl 
t lken to prevent a recurrence of such 
disruptions ? 

THE. MINISTER OF STATE OF THB 
MINISTRY Of RAILWAYS (SHill" 
MADHAVRAO ~CINDIA): (a) Calcutta 
Metro Railway services were disrupted on 
tbe 1st September, 1986 In tbe. moroina 
after derailment of a train near BspJaDade 
Station. Services Were pattlalJ)' resomed 
OD the same da)' and normal services were 
r.stored from 3rd September, 1986. 

(b) There was caneellation of a 'ew 
traiD seryJces at times dUriol September on 
IOcoat of tIOlhiD, probl,ml .. ",rlcnced 



with Met'fo coacbes. Tbe Met'ro aer~icet 
bad to be completely s'o,pencted OD 

26 9.1"86 due to "cavy rain. ia Calcutta 
durinl tbe lad week resulti'og In disruption 
of normal life In the cfty and seepage 01 
water ioside tbe tunnel. Th. sorvices were 
restored OD 29.9.1986 at 13.10 bn. 

(c) A hiBb level Enquiry 'Committee 
bal boen constituted to 10 in10 tbe causes 
of tho derailment and IUlieit preventive 
moalur,s. Regarding problems of Metro 
coaches and seepale, these bave been 
idcDti6ed and remedlaJ measures taken. 

Prop., .. , to ."Ifeh· o,er to 5 ,ear 
Law Dearee Coor. 

1442. 'SHRJ JITENDRA PRASADA: 
Will tbe Minister of HUMAN RBSOURCB 
DBVELOPMFNT be pleased to atate : 

(a) wbether there il a proposal to 
Iwltch over to 5-Year Jaw delree course 
after 10+2 stale: 

(b) if 10, the present stale of the 
proposal ; and 

Cc) tbe time by which the same will be 
implemented? 

THB ~INISTBR OF STATB IN THB 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RaSOUaCB DBVBLOPMENT 
(SHRIMATI KRISHNA SARI) : (a) to (c) 
Under the Advocates Act, 1961, tbe 
competent autbority to prescribe 'tbe 
Itandard of Leall Bducation and recoin is. 
deareeS in Law for admission as advocate 
i. tbe Bar Council of India. In pursuance 
of these provisions, tbo Bar Council bas 
notified rules wbicb require an univerlUiel 
Imoartin. I ela' education to switch over 
to a five-year delree courle In law after 
10+2, by tbe lessioD 1987 ... 88. These 
roles also matt provlsioDI for tbose wbo 
bave already obtained a de~ee to jolo tbe 
tblrd ),ear of tbe '-10ar ooune. 

a .... dlaae •• 0"87 is. °lrtim 
Cllamrl·Jaaaar to MeUopala,am 

1443. SHRI SkI'KANTA DATTA 
NARASIMRARAJA WADIYAR: WII) 
the Minilter of RAILWAYS be ple'aaed .•. t<f 
state: 

(a) wbether the Beld enlfneerJallu"e, 
for Jayina a new broad laUle Une from 
CbamraJo81ar to Mettopalayam bal been 
completed ; 

(b) if so. wbetber "the survey report bas 
been suhmitted to bis Ministry; and 

(c) if not, by which time tbo report i • 
• xpected to be submitt ed '1 

THB MINISTER OP STATE OP THB 
MINISTRY OP RAILWAYS (SHItI 
MADRA VRAO SCIN DIA) : (.) Yes, Sir. 

(b) Yea, Sir. 

(c) Doel Dot arise. 

Natlona' PrograJDme for Flood 
Cootrol 

1444. PROF. RAMKRISHNA MORE: 
Will tbe Minister of WATER RESOURCBS 
be p1eased to Itat e : 

(a) wben was the National Prolramme 
of Plood Control tn the couatry launched 
and wben the pro,ramme wa, oriainally 
Icheduled to be completed; 

(b) wbat are tbo achievements made 80 
far and wbat are the realODS for the DOD

completion of t be project ; 

(c) "btt is the expenditure incurred 
00 the implementation of the Icheme 80 

far a. alainst tbe allocation (,ear-wise) 
staina tho reasonl 'or tbe .bortfall, 'If 
an, ; and 

(d) what II tb. percent'aao of cO.t 
e.calat~on in fe'peet of the oDlOio, PI'OJeCtl 
due to delay in tbolr completion aad 
wbat Iteps an coatemplated b, Govern
ment to acocl.rate the prOirel. to lbo 
c;ompletfotJ ? 




